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(b) if so, what are their names, the
amount due and the date from which
the amount is due ag on 31st January,
1985; and

(¢) what action hag been taken in
the past to recover the outstanding
amount?

THE MINISTER OF FOOD AND
CIVE, SUPPLIES (RAO BIRENDRA-
SINGH): (a) Yes, Sir. Certain Gov-
ernment departments and public ins-
titutions, to which Super Bazar al-
lows credit facilities owe-money to
the Super Bazar, the Cooperative
Store Limited, New Delhi. Cre-
dit facilities, however, are not
being allowed by Super Bazar to
private partiesjindividuals.

(b) A statement containing the
names of customers, who owe mo-
ney to super Bazar, the amount due
‘and the date from which the amount
is due ag on 3lst Ja.nuary, 198’5, s
at the annexure. [See Appendix
CXXXIIY, Annexure No. 3.]

(¢) Super Bazay keeps constant
watch on the recovery of its dueg and
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reminders are sent to the credit parties
concerned followed by personal visits.
Further credit is not allowed to the

parties in the cases where earlier out-
standing js overdue.

Implementation of Rural Development
programme in Bihar

196. SHRI RAMKRISHNA MA-
ZUMDER: Will the Minister of
AGRICULTURE AND RURAL DE-
VELOPMENT be pleased to state:

(a) whether it is a fact that some
deficiencies have been observed in im-
plementation of the Rural Develop~
ment Programmes in Bihar; and

{b) if so, what is the nature of de~
ficlencies and the action taken in this
regard?

THE MINISTER OF STATE IN
THE DEPARTMENT OF RURAL

DEVELOPMENT (SHR1 CHANDU-
LAJ, CHANDRAKAR): (a) Yes, Sir.
(b) A gtatement showing the ac-

tion taken by the State Government
on the main pointg is attached. -

Main deficieitcies that were noticed in the implemenlation of major Rural Development Programme in Bikar
ant ation taken by the Stale Gpoernment:

S.Noa. Deficiencies observed

Action taken

'V. Intsgrated Rural Development Programme

r Annnal 2ction plans for implementation of the programme
were not heing prepared in aceordance with the

of Government of India.

2, In som cises beaeficiaries were not identified in acerrdance

with the preseribad proesduin,

3. Follow-up aGlion ia regard to technicsl problems faced

By beneficiarirs require looking into.

g. Physical vedification of asseis and income had  not yet

been completed. . . -,

»

g . with

.o

Annual action plans re being
prepared for all districts from
1932-83 the qunlity is being
progressively improved.

Village assemblies are now
being increasingly associated
the identification of
.-+ .~ Dberefici-ries. This  exercCise
. has resulted in improvement
’ in the qu-lity of selection. -
The representation of SCf
S1 f-milies in the list of
identified beneficiries is f.irly
- high.
Efforts are now made toinvolve -
technic:l departments suitably
in the prozramme.

This has now bzen taken up.
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. 1877 RS—4




Written Answers

9

[ RATVA SABHA ]

lo Questions 100

"Sl.No. Deficiencies observed

Action taken

Natwonal Rural Employment Programme

r. Annual action plans were  not

aystematically, Shelf of projects at times did not reflcct felt needs

of the pcoplc

1

a, More involvement of Panchayati Raj [nstitutions was ncces-

sary.

always

pepired ihere has been improvement
in preparation of annual
‘5 action plans hased on the:

felt needs of the peoples

Their involvement is increasing

. N in the execution nrd sc!cc‘lou

Rural Landless Employment Guarantee Programme

There was slow progress under

the programme.
reporting of the progress was also delayed at times,

-t

7 NREP works.

e

v

The .On account of the steps t« km
by the State  Govern-
ment the positdion hos - pow
consider: bly improved both
in respect of the progress
and the reporting  of e
programme.

Fishi Production

197. SHRI RAMKRISHNA MA-
ZUMDER: Will the Minister of
AGRICULTURE AND RURAL DE-
VELOPMENT bhe pleased to state:

(a) whether it is a fact that the fish
production was Inuch below the tar-
get fixed during the last year and so
far during current year; and

(b) if so, what steps are being
taken to increase the fishery produc-
tion?

THE MINISTER OF AGRICUL-
TURE AND RURAL DEVELOP-
MENT (SHRI BUTA SINGH): (a)
The target and achievement of fish
production during 1983-84 and 1984-
85 is as under:

(in lakh  tonmes)
Year Target Achieve-
mert
1983-84 . P 28.93 26.04
85 . . . 20.55 28.=0
198455 P (Anticipa-
ted)

(b) Some of the special measures
which have been taken by the Gov-

ernment {o increase
of fish during the
year are ag follows:

(i) Augmentation of deep
fishing fleet through a judicious
mix of indigenous, imported andi
chartereq fishing vessels;

(ii) Providing 33 perlcent sul-
sidy on the cost of indigenously
constructed deep sea fishing. ves-
sels; ’

the production
current financiat

sea

(iii) providing loans on soft
term for purchase of deep sea fish-
ing vessels through the Shipping
Development Fund Committee;

(iv) enforcing obligatory pur-
chase of deep sea fishing vessels
under the programme of charter of
foreign fishing vessels;

(v) two minor fishing TParhouvrs
and 12 small landing centrrg bave
been sanctioned. These would ac-
commodate about 1000 mechanised
boats and 3800 traditional boats:

(vi) During the perioq 1st Au-
gust to 15th September, 1584, a
special drive was Jaunched to stock
with fish seed all the water bodies

(ahout 62729 ha.) developed by the
Fish Farmers’ Davelopment Agen-
cies during 1983-84 in the country;



